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(b) whether any such appointment
©or nomination was made by Govern-
ment some time in May, 1962 to the
Advisory Committee of Mewar Tex-
tile Mills Ltd., Bhilwara;

(c) whether it is a fact that the
Rajasthan State Government did not
allow the nominee of the Central Gov-
ernment to attend a meeting of the
Advisory Committee held in the
‘beginning of June, 1962; and

(d) if so, reasons therefor and the
action taken by Government in the
‘matter?

The Minister of Intermational Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
No, Sir.

(b) to (d). A nomination of a new
member was made in May, 1962, and
the matter is still under correspor-
dence with the State Government.
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Offices in Talkatora Barracks,
New Delhi

3485. Shri P. C. Borooah: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) whether the building of the
offices  situated in the Talkatora
barracks, New Delhi is being repair-~
ed;

(b) if so, how old this building is,
and whether it is due for demolition
in view of the fact that it had out-
lived its duc term;

(¢) how much expenditure would
be involved in the repairs, shifting
and reshifting of the offices housed
therein to anq from alternative build-
ings, and in payments of renis etc.
for the alternative buildings;

(d) how docs this expenditure re-
ferred to in part (c) above compare
with the original cost of building of
the barracks in question;

(e) whether there was a proposal at
some stage to replace these barracks
by double or multi-storeyed office
buildings; and

(f) if so, why the proposal was not
carried out?

The Minister of Works, Housing
and Supply (Shri Mehr Chand
Khanna): (a) to (f). These barracks,
built in 1943 at a cost of about
Rs. 14.38 lakhs, have outlived their
life. Due toacute shortage of accom-
modation, it has been found necessary
to keep them going for sometime
more. Repairs are being carrieq out
to these barracks at an estimated
cost of Rs. 2.62 lakhg to make safe.
No expenditure by way of rents for
alternative buildings is involved.

The expenditure to be incurred on
shifting of records, etc., is not likely
to be of any magnitude.





